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(v) NEED'lO CONTINll'E 'lBIl PAYMD'I' 
OF PROJECT ALLOWANCE TO 
EMl'LOn:E6 OF F ABAKltA Pno-
.rECT, . , 

SHRl ZAlNAL ABEDIN (Jan.cipur); 
Sir, under Rule 377 i raise the fellow-
h~ matter of urgent public iropor-
t~":'lce;-

Farakka project., authoriLes, have 
announced discontinuance of paymelJt 
of project allowance to the project 
e~Joyeelil with effect from April, 
1981, ~ithout any vaftareaSQn .. The 
project allowance at the rate of 20 
per cebt was sanctioned to the project 
employees and workers· on account of 
disadvanta,eoU5 condi,tions p.revailing 
in the area like lack of market:ni faci-
lities, medical and schoolini facilities, 
etc. As and when the conditions im-
proved, Ute project allowance \Vas 
reduced from 20 per cent 10 l~ per 
cent. But while the project is ,'om-
pleted, disadvantages, mainly, of high 
co.t of liviD, due to heavy influx of 
people into the ·area· will persist. TJIl 
the amenities and fac;ilities are Dot 
made easily available to the workers 
by proper upliftment Or the soelal en-
viJ'omnent within the project al'ea· and 

,the economic stability is restored, 
, there is no reason why the p1."oject 

aUowance $houfd be discontinued. 
furthermore, the workers engaged at 
the deposit work of N.T.P.C. Ganga 
Brahmaputra Link survey works and 
some works of State Irrigation De-
partment are being paid the project 
allowance. Almost all the trade 
unions functioning in the Farakka P~o-. 
ject have unanimously demanded that 
project allowance at tAe rate of 15 per 
cent ihould be continued. Tbia is a 
jut ..mand. t, thftefore, 1ll'Ie l'p()D 
the GcIvernment to pass order. to tbe 

Farakka Barrage, authorities ~o con-
tinue the paYnli!nt of pl"ofectaliovtance 
to ·tAe eD\Ployeea and· workers of tb.a 
proJect. 

(vi) ALLEGED SMASHING OF A 
PHOTOGRAPH OF DR. AMBEDKAk 
IN K.A¥PUR, BY A POLICE S1:B' 
INSPECTOR. 
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MR. CHAIRMAN: Certainly. this is 
a matter of conC(;rn as it affects the 
sentiments of a large number of 
people and I hope the Government 
will take due notice of the matter. 

14.42 hrs. 
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to continue his speech. He has already 
taken 15 Inizlutes. 
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